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Notification
No. F.no. 10-15/2011/16:- In exercise of powers conferred by Sub: Sectlon-Z of

'Sectxon-B of Chhattxsgarh Shops and Establishments Act 1958 (No. 25 of 1958),

the State Government hereby exempt thé establisiments, established in Special

Economic Zone (SEZ) from the provisions of Section-9 and Section-13 from the

opening and closing of the establishments and weekly off day subject to
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